
 

SHRI GANESH CHANDRU GAONKAR 

 (BHARATIYA JANATA PARTY– 38 SANVORDEM) 

 

           ELECTORAL 
Date of issue of Notification  for General 

Elections (2012)                                                       

 

6.2.2012 

Date of Poll                                                               3.3.2012 

Date of declaration of results                               6.3.2012 

Date of constitution of the Sixth Legislative 

Assembly of the State of Goa                                

 

7.3.2012 

Total votes polled                                                    23025 

Total votes received: 10585 

Margin of victory                                                     2291 

 

PERSONAL 
Father: Shri Chandru Gaonkar; Mother: Smt. Voval Gaonkar; D.O. B.:9.12.1958; Birth Place: 

Dharbandoda-Goa; Marital Status: Married; Wife: Smt. Sadischya Gaonkar; No. of Children: 

Three; Educational Qualifications : B.A. 

 

MEMBERSHIP OF THE LEGISLATIVE ASSEMBLY OF THE STATE OF 

GOA 
  

7 March 2012 till date Member, Sixth Legislative Assembly of the 

State of Goa.  

 

    

24.4.2012 till date 

 

 

Social and Cultural 

activities  

Chairman of the Goa State Scheduled Tribes Finance and 

Development Corporation. 

 

Founder Member of ‘Sanvordem Pragati Mandal’ (NGO). 

Promoting social, educational, cultural and spiritual activities. 

 

Special interests                       

  

 

Setting up different industries, upliftment of downtrodden in 

society and eradication of unemployment without exploitation of 

labour and unfair labour practices. 



Hobbies                                     

 

Reading books, visiting places of historical importance and study 

of social changes in the society in day today life. 

 

Favourite pastime  and          

recreation     

Boating, fishing and debate participation. 

Sports activities  and  

membership of Clubs 

  

Vice President of Indian Tchouk Ball Federation. 

President of Goa Tchouk Ball Association.  

 

 


